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BEFORE THE LD. NATIONAL GREEN TRIBUNAL, EASTERN ZONE

KOLKATA BENCH
E.A. No. 1 of 2024 EZ
In

O.A. NO. 166 OF 2022/EZ

In the matter of:
VETERANS FORUM FOR
TRANSPARENCY IN PUBLIC LIFE

...APPLICANT
-Versus-
The State of Bihar & Ors.
...RESPONDENTS
INDEX
Sl. No. Particulars Annexure | Page No.
1. Compliance Affidavit on behalf of 1-4
District Magistrate Chapra
2. Copies of letter dated 05-01-2026 -A - )
3. Copy of the letter dated 06-01-2026 | -B Series- 6-8
and 28-01-2026
Date: 28/01/2026
Place: Chapra, Bihar.
Filed by:
gu:yM)(/\L{um—(, -~
aelye o le
Surendra Kumar,
Advocate

E: surendra_krl15@rediffmail.com
M: 9433361866
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/%P Compliance Affidavit on behalf of the respondent no. 4
oA’ :

I, Vaibhava Srivastava, son of Sri Deepak Kumar Srivastave, aged about 36 years,
by faith Hindu, by occupation Service, working for gain at District Magistrate,

Saran, Chapra do hereby solemnly affirm and say as follows :
1. That the above noted case was heard on 17-11-2025 by Hon’ble NGT and
Hon’ble NGT was pleased to order the District Magistrate, Saran to file
‘, compliance report.
2. That after getting knowledge of the order dated 17-11-2025 the District
Magistrate, Saran vide letter No.- 62 dated 05-01-2026 called for an up-to-

date report from the Deputy Development Commissioner, Saran -Cum- Chief
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Photo copy of letter No.- 62 dt. 05. 01.2026 is

13 »
being annexed and marked as Annexure-"4

3. That accordingly the District Engineer, District Board, Chapra vide letter no-
.01 dated 06-01-2026 submitted his report whereby he reported that the R.C.C
Box Drain having length of 750 meters has been fully completed and similarly
the project Director of BUIDCO, Saran vide letter no.231 dated 28-01-2026
also reported that the Box Drain which was constructed by the District Board
has been connected to online pumping station which was constructed under

scheme of “Namami Gange Yojna’'.

Photo copy of letter no-.01 dated 06-
01-2026 & letter no.231 dated 28-01-
2026 are being annexed and marked as

Annexure-B series

4. That in addition to scheme of “Namami Gange Yojna”, an another scheme

has also been started under the scheme of “Saat Nischay-Part-II” for storm

: com leﬂﬁmy
water drainage having length of about 8.5 KM. After competitien of this

scheme water logging problem will be finally solved in Mohhala- Prabhunath

Nagar and its vicinity.

/" # .‘ ( hat from the above noted facts, it is clear that the scheme under “Namami
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further reported that in the area of Prabhunath Nagar 2.2 km. sewerage
network on line pumping station and an Intermediate Pumping Station IPS-C)
is working properly.

6. That it is humbly submitted and prayed that this compliance report be accepted
and kept on record.

7. That the statements made in Paragraphs no. 1 to 6 are true to the best of my
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knowledge and derived from the record/s.

Verification
I, Vaibhava Srivastava, son of Sri Deepak Kumar Srivastavq, aged
about 36 years, by faith Hindu, by occupation Service, working for gain at
District Magistrate, Saran, Chapra do hereby verify the statements made in
paragraphs 1 to 7 of the petition are based on information derived from records,

which I verily believe to be true and the rest including the prayer portion are my
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